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ITEM NO.7 COURT NO.2 SECTION XVII
S U P R E M E  C O U R T  O F  I N D I A

RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No(s). 21358/2026

[Arising out of impugned final judgment and order dated  08-01-2026
in AN No. 9/2025 passed by the National Green Tribunal, Central
Zonal Bench, Bhopal]

M/S SURJEET HYUNDAI, (AUTO PVT. LTD.) Petitioner(s)

VERSUS
THE MEMBER SECRETARY & ANR. Respondent(s)

IA No. 162592/2026 - CONDONATION OF DELAY IN FILING
IA No. 162599/2026 - CONDONATION OF DELAY IN REFILING /  CURING THE
DEFECTS, IA No. 162575/2026 - EXEMPTION FROM FILING O.T.
IA No. 162567/2026 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 162570/2026 - STAY APPLICATION

Date : 23-06-2026 This matter was called on for hearing today.

CORAM : 
HON'BLE MRS. JUSTICE B.V. NAGARATHNA
HON'BLE MR. JUSTICE JOYMALYA BAGCHI
(PARTIAL COURT WORKING DAYS BENCH) 

For Petitioner(s) :Mr. Harpreet Singh Gupta, AOR
Mr. Pratipal Singh Gupta, Adv.
Mr. Srajan Jain, Adv.
Ms. Nancy Chaturvedi, Adv.

For Respondent(s) : 

UPON hearing the counsel the Court made the following
O R D E R

Delay condoned.

Issue notice to the respondents.

Learned counsel for the appellant is also permitted 

to  serve  the  standing  counsel  for  the

respondent(s)/State.

There  shall  be  interim  stay  of  the  impugned

direction, until further orders. 

Tag with Civil Appeal Diary No.21367/2026.

(NEETU SACHDEVA) (DIVYA BABBAR)
D0EPUTY REGISTRAR COURT MASTER (NSH)

Digitally signed by
NEETU SACHDEVA
Date: 2026.06.23
16:28:05 IST
Reason:

Signature Not Verified
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ITEM NO.24 COURT NO.4 SECTION XVII

S U P R E M E  C O U R T  O F  I N D I A
RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No(s). 21367/2026

[Arising out of impugned final judgment and order dated  08-01-2026
in AN No. 10/2025 passed by the National Green Tribunal, Central
Zonal Bench, Bhopal]

M/S SURJEET HYUNDAI (ESHN AUTO CORP INDIA LLP)     Appellant(s)

VERSUS
THE MEMBER SECRETARY MADHYA PRADESH 
POLLUTION CONTROL BOARD & ANR.   Respondent(s)

(FOR ADMISSION and I.R. 
IA No. 140616/2026 - CONDONATION OF DELAY IN FILING
IA No. 140615/2026 - EXEMPTION FROM FILING O.T.
IA No. 140613/2026 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 140614/2026 - STAY APPLICATION)

Date : 15-05-2026 This matter was called on for hearing today.

CORAM :  HON'BLE MRS. JUSTICE B.V. NAGARATHNA
HON'BLE MR. JUSTICE UJJAL BHUYAN

For Petitioner(s)  Mr. Harpreet Singh Gupta, AOR
Mr. Pratipal Singh Gupta, Adv.
Ms. Sarita Chaturvedi, Adv.
Mr. Srajan Jain, Adv.
Mr. Chinmay Singh Kulhara, Adv.
Ms. Bhumika Sharma, Adv.
Ms. Faiza Naved, Adv.

For Respondent(s) : 

UPON hearing the counsel the Court made the following
O R D E R

1. Delay condoned.

2. Issue notice to the respondents.

3. Appellant’s  counsel  is  also  permitted  to  serve  the

standing counsel for the respondent-State.

4. There shall be interim stay of the impugned direction

until further orders.

(RADHA SHARMA) (DIVYA BABBAR)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)

21



Outlook 

SERVICE I Appeal No. 63/2024 - Indian Institute of Management v. KSPCB I National Green Tribunal, 

Chennai Bench (SZ) 

From Pranathi S <pranathi.s@keystone.law> 

Date Mon 29-Jun-26 10:21 

To rashi@precinctlegal.com <rashi@precinctlegal.com> 

Cc Aditya Chatterjee <aditya.chatterjee@keystone.law>; Nikitha Surabhi < nikitha.surabhi@keystone.law> 

@ 1 attachment (7 MB) 

Appel No.63 of 2024_ Memo of Citations_29.06.2026.pdf; 

Dear Ms. Rashi, 

We represent the Appellant, Indian Institute of Management Bangalore in the captioned matter. Please 

see attached the link containing the memo of citations which we will be filing before the Hon'ble 

National Geen Tribunal, Chennai Bench (SZ). Kindly treat this email as service and acknowledge receipt. 

Warm Regards, 

Pranathi 

PRANATHI S. 
Associate 
M: + 91 9008062772 
E: P-ranathi.s@keY.st0ne.law 
W: www.kev.stone.law 

Keystone Partners I Advocates & Solicitors 
BENGALURU I MUMBAI I NEW DELHI 

1st floor, 35/2 Cunningham Road, Bengaluru 560 001 
T: +91 80 4113 5813 I F: +91 80 4206 6148 

KEYSTO 1 E 

PART ERS 
l)vQC,HI. I W l(UOIIJ 
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